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Dr. Ram Subhag Singh: May I bow, 
Sir, what if any do we get in return 
from the United States of America? 

Mr. Speaker: I think it is no use 
going into that question. 

VVEST BENGAL BANKS 

*2163. Sbri A. C. Guba: 
Minister of Finance be 
state: 

VVill the 
pleased to 

(a) if there has been any approach 
to the Resr.rve Bank of India from 
scheduled and Co-operative Banks of 
VV est Bengal to allow them discountini1; 
facilities as regards loans to tea 
gardens under Section 17 of the 
Reserve Bank Act; 

(b) if so, what decision has bffn 
arrived at in the matter? 

The Minister of State for Finance 
(Shri Tyagi): (a) No scheduled or 
Co-operative bank in VVest Bengal has 
so far approached the Reserve Bank 
for rediscounting facilities under 
Section 17 of the Reserve Bank of 
India Act for the specfic purpose of 
providing finance to tea gardens. 

(b) Does not arise. 

Shri A. C. Guba: Is the Government 
aware that some foreign banks are 
lending money on the hypothecation 
of standing tea crops? 

Sbri Tyagi: I have no information 
just now in my pad, but I might say 
that the European companies generally 
do not want any finance from the 
banks here. Probably, they may be 
havmg finance from banks outside. 

Shri A. C. Guha: The hon. Minister 
saId that no scheduled or co-opeTative 
banks have approached the Reserve 
Bank. May I know if there~ has been 
any approach from any other quarter 
to the Reserve Bank for financing the 
standing tea crops? 

Shri Tyagi: No, Sir. On the other 
hand, offers were made to the tea 
industry that they could contact the 
banks for financial facilities, 

Shri A. C. Guha: May I know 
whether after the amendment of the 
Reserve Bank Act a s.ort of enquiry 
was started by the Government for the 
ftnancing of tea crops. and i1 so, what 
has been the result of that enquiry? 

Shri Tyagi: In response to a question 
put here by Mr. U. N. Barman, the 
Reserve Bank of India was requested 
to depute some officer and they d/!puted 
one. According to the report of that 
91ficer, the European--owned tea 
lardens represent about 110 per cent. 

of the total Indian tea industry f-nd 
it is only the remaining 20 per cent. 
of the industry that is owned by 
Indians. The European section of the 
industry is not experiencing any 
special financial difficultie ..... to 90 
per cent. of the Indian-ownrgardens 
also do not experience much difficulty 
in obtaining short-term finance from 
banks. Only 10 per cent. of the total 
number of Indian tea gardens. princi-
pally small proprietary gardens in 
Assam, are reported to have experienc-
ed difficulties in raising finance, but 
the reason is not so much the lack of 
banking finance as that of the fact 
that these small gardens are too small 
to function as economic units and as 
such banks do not consider ita good 
banking risk to make large advances 
to them. 

Sbri A. C. Guba: Since there is at 
present a crisis in the tea industry, 
may I know whether since this enquiry 
there has been any change in the 
situation as regards Indian-owned tea 
gardens? 

Sbri Tyagi: I have no information 
about the change, but I may add for 
~the information of the hon. MembeT 
that the Reserve Bank of India could 
not render any direct assistance to the 
tea gardens for the purpose of tea 
financing. The only facility lying with-
in the present scope of the Act is the 
rediscounting of biEs by scheduled and 
co-operative banks provided the bills 
bear signatures. The Reserve Bank's 
decision to extend re-discounting facili-
ties ,to scheduled and co-operative 
banks in respect of letters of cred i t 
and loans to tea gardens was brought 
kl the notice of the Central Tea Board 
by the Ministry of Commerce and 
Industry in May last, but so far no 
scheduled or cO-operative bank in 
VVest Bengal has availed of that facility 
for financing tea gardens. 

Shri A. C. Goba: May know 
whether the committee that was going 
into this matter last month has made 
any recommendation in this respect? 

Shri Ty~ An enquiry committee 
was sent from here to Assam, South 
India and Kangra valley tea garden" 
and they bave submitted their report. 
It is still under consideration and' it 
is too premature for me to comment 
on the report. 

Shri .K. P. Tripathi: Is the Govern-
ment aware that owing to. the curtail-
ment of ftnanclal facilities some of Jhe 
Assam tea gardens have threatenNi 
to serve notices on labourers? 

81¢ 'I'JqI: I ,m afraid I could ~Qt 
make out 'what "curtailmep.t of' finan-
cial facilities" mellIlS;; 
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Bhri K. P. Tripathi: Because tea 
prices have fallen, to that extent the 
banks have curtailed their financial 
facilities. Therefore the difficulty has 
arisen 

Shri'agi: The Industrial Finance 
Corporation also expressed their 
willingness to extend long-term credit 
facilities to tea gardens which are 
public limited companies against the 
security of ma.Qhinery and buildings. 
This was specifically brougbtro the 
notice of the Tea Board. but they did 
not avail themselves of this facility. 

GEOLOGICAL SURVEY OF INDIA 

·2164. Shri S. C. Samanta: Will the 
Minister of Natural Resources and 
Scientific Research be oleased to st"te: 

(a) whether it is a fact that detailed 
systematic mapping and mineral sur-
vey was continued in the Eastern 
Circle of the Geological Surv,",y of 
India in 1951-52; and 

(b) if so. what are the places survey-
ed with results? 

The Parliamevtary ~cretary to the 
Minister of Education and Natural 
Resources and Scienti1lc Researc 11 
(Shri K. D. Malaviya): (a) Yes, Sir. 

(b) A statement giving the infor-
mation available is laid on the Table 
of the House. [See Appeadix X, 
annexure No. 33.] 

Shri S. C. Samanta: May I know. 
Sir. the reason why tbe Kashimara 
valley and the Telchira oil seepage 
area in the Khasi States Union in thp 
border of Assam-Pakistan were not 
r~xamin"d in this year and whether 
Government propose to re-examine 
them in the next year? 

Shri K. D. Malaviya: I cannot say 
anything specific about these areas. 

Shri S. C. Samanta: May I know. 
Sir, whether the B.O.C. /l:eolol(ists 
asked for any help of our Geological 
experts for Petrographical survey in 
Assam? 

Shri K. D. Malaviya: I am not aware 
of that. 

The Minister of Education and 
Natural Res<)urces and Sclentiftc Re-
search (Maulana Azad): Eastern Circle 
means Bihar, West Bengal and Orissa. 

Shri S. C. Samanta: In the Geolo-
gical Survey of India published by 
Government, I find t~at Aouam is also 
included in the Eastern Area. So, I 
put the question.: :, c 

.Jonab Amjad Ali: Jl!Iay I k!lo~ why 
Assam is excluded from the Eastern 
circle. 
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[Maulana Azad: Government have 
formed separate circles in this connec-
tion for the sake of convenience. It 
Assam is not included in a particular 
circle, it does not mean that it bas 
been excluded. It might be included in 
some other circle. The report that' is 
before us at present says that West 
Bengal, Bihar and Orissa constitute 
the Eastern Circle.] 
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[.Jouab Amjad All: May I know the 
circle in which Assam is included?] 
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[Maulaua Azad: I cannot give this 

information offhand.] 
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